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duced crankshafts h »  high horse 
power dteasl oagints in 1*7* required 

Diesel Leoonotivet Works, Vara- 
•nasi. With tbe exception ot crank- 
thefts for high hone power diesel 
engines, such as diesel engines tor 
locomotives, smaller crankshafts were 
already being manufactured in the 
-country.

(b) Y « ,  Sir.
(c) Production of Crankshafts is 

being increased progressively and 
HEC expects to meet tbe Railways 
projected requirement of 150 Nos. of 
Bg  crankshafts per year by 1978-79.

Finds allotted for the Development of 
North Bengal and Backward Districts 

of West Bengal
*783. DR. RANEN SEN: Will the 

Minister of PLANNING be pleased 
to state:

(a) how much money Government 
has allotted for the development of 
North Bengal and other backward 
districts of West Bengal for the cur­
rent plan period; and

(b) what was the demand of the 
West Bengal Government for this 
purpose?

THE MINISTER OF STATE IN 
THE MINISTRY OF PLANNING 
(SHRI SANKAR GHOSE): (a)
and (b). The Planning Commission 
approves outlays for various heads 
of development for the State Plan 
as a whole. Allocations for indivi­
dual districts are made subsequently 
by the concerned State Governments. 
However, in the case of West Bengal, 
under the Plan Head 'Special and 
Backward Areas*, which includes 
North Bengal, an outlay of Rs. 150 
lakhs has been approved against 
Bs. 863 lakhs proposed by the State 
Government for their Annual Flan
1976-77. This includes an outlay of 
Its. 33 lakhs for North Bengal. Subse­
quently, in their Budget the State 
Government have raised the alloca­
tions under this head to Rs. 217 lakhs.

This includes e provision of Re. 
crate for North Bengal.

The above provision is in addition 
to funds which will flow to these 
areas from other sector programmes 
and the hill and tribal sub-plans.

Irrigation Plug (or Bihar

*784. SHRI RAM BBAGAT PAS- 
WAN: Will the Minister of PLAN­
NING be pleased to state:

(a) whether Government have 
cleared recently two irrigation plana 
for Bihar; and

(b) if so, the main features there­
of?

THE MINISTER OF STATE IN 
THE MINISTRY OF PLANNING 
(SHRI SANKAR GHOSE): (a)
Yes, Sir. Two irrigation schemes, 
namely, DakranaUa Pump Scheme 
(Phase-I) and Surajgarha Pump Canal 
Scheme have been cleared by the 
Planning Commission during April* 
1976. 1

(b) The salient features of these 
two Projects are indicated in the 
Statement laid on the Table of the 
House.

Statement

I. Dakranalla Pump Scheme (Phase-
I ):

The project envisages lifting of 
8.81 cumecs of water from Ganga to 
irrigate 17,343 hectares in Monghyr 
district. The pumping is proposed to 
be done in two stages. The first 
stage pumps to lift 8.61 cumecs by 
15.4 metres are located about 4.8 km. 
south of Monkhyr town at the conflu­
ence of Dakranalla with Ganga. The 
second stage pumps to lift 6.8 cumecs 
by 13.1 metres are located about
II.3] kms. south west of Jamalpur 
railway station. An embankment is 
proposed to be constructed on the
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KiuJ (Harohar) river to dBtatd flood 
control in the cojmnaaai of Ifc* Bakra 
Nalla scheme. The scheme is esti- 
atafed to cost Be. 848.24 lakhs.

2. 5urajoarha Pump Scheme:

The scheme, estimated to cost Rs. 
112.82 lakhs, envisages kharif irriga­
tion in the district of Msnghyr by 
lifting 3.4 cumecs of water from river 
Harohar, a tributary of Gauge. The 
eulturable commanded area i? 4,128 
hectares and will irrigate 3302 hec- 
tares annually.

Surrender by Underground Rebels 
in Nagaland* Mboram and 

Artmachal Pradesh

*785. SHRI SHANKERRAO SA­
VANT; Will the Minister of HOME 
AFFAIRS be pleased to state:

(a) the number of underground 
rebels in Nagaland, Mizoram and 
Arunachal Pradesh who have sur­
rendered during the last two years;

(b) the number of them still 
underground;

(c) whether the surrendered per­
sons have been taken into custody; 
and

(d) the precautions taken to see 
that they do not revert to their ille­
gal activities?

THE MINISTER OF HOME 
AFFAIRS (SHRI K. BRAHMA- 
NANDA REDDI): (a) According to 
information available with the Govt. 
«$ India, 1236 underground in Naga­
land and 274 underground in Mizoram 
came overground during the two 
calendar years 1974 and 1975. Aruna­
chal Pradesh has been peaceful and 
has no underground.

(b) No authentic figures are avail­
able.

(a) agd (4). TO* p t&qt of 
Govt. iu» been those muJwigswaw 
who ootte overground vetowtaiily, 
giving np the path iriMftnce, are 
not taken teto custody. They are 
sfllawed to go to the!? respective 
villages «fnd given financial and other 
assistance for their rehabilitation. The 
State/UT Governments have schemes 
for grainful employment and econo* 
mic rehabilitation of such persons. 
These include providing Govt, jobs 
for those found fit, rehabilitation on 
land, giving of agricultural loans/ 
grants, vocational guidance and re­
habilitation grants in cash Those 
who want to go for higher education 
are also encouraged to do so. Their 
proper rehabilitation and their return 
to the normal life in the village and 
society is encouraged so that they 
abjure once for all the path of 
violence However, where necessary 
surety/undertaking is obtained at the 
time of their coming overground.
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